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to Questions

Ownership rights under Apartment owner-

ship Act

494, SHRI SHIV PRATAP MISHRA:
Will the Minister of URBAN DEVE-
LOPMENT bpe pleased to state:

(a) whether D.D.A. havg taken a deci-
sion to confer ownership rights on allottees
under the Apartment Ownership Act; and

(b) if so. the details of the decision

taken?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOP-
MENT (SHRI M. ARUNACHALAM):
(a) Yes, Sir.

(b) Modalities of the implementation of
the Apartment Qwnership Acty are being
worked out.

Modernisation of Allahabad railway station

495. SHRI SHIV PRATAP MISHRA:
Will the Minister of RAILWAYS be plea-
sed to state whether Governmeng¢ have
formulated any plans to further modernise
Allahabad railway station in view of its
importance as a big pilgrim centre?

THE MINISTER OF STATE IN THE
MINTSTRY OF RAILWAYS (SHRI
MALLIKARJUN): Yes, Sir, Work of pro-
vision of a 125 beddeq Rail Yatri Niwas
has been sanctioned recently at an estima-
ted cost of Rs. 3.93 crore. Works pertain-
ing fo lenathening of existing platforms,
provision of new platforms, extension to
foot over bridges and certain improve-
ments to circulating ateag have also been
completed recently. Further works  of
provision of additional platforms and ex-
tension to existing platforms are also in
hand at present.

Unauthorised steel production by mduction
furnaces ang re-rollers

496. MISS SAROJ KHAPARDE: Wilt
the Minister of STEEL be pleased to state:

(a) whether it is a fact that around 20
per cent steel produced in the secondary
sector is carried out by unauthorised in-
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